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4 M/s Spicelet B737-800 aircraft VI-SYK Spicelet Pilot in
was involved in an Incident of Runway Command and
Excursion on 01.07.2019 at Mumbai while Co-pilot

Operating Flight 3G-6237( Jaipur-Mumbai)

5 M/s Spicelet Boeing 737-700 aircraft VT- Spicelet Pilot in
SLP was mvolved in incident of Runway Command and
Overshoot at Mumbai on 02.07.2019 while Copilot
operating flight 5G-6248 (Coimbatore-

Mumbai)

6. Runway edge lights damaged by M/s Spicelet Pilot in
Spicelet B737-800 aircraft VT-SYT operating Command and
flight SG-275 (Pune-Kolkata) on 02.07.2019 Co-pilot
at Kolkata.

Utilisation of flying capacity of airports

3521. DR. ASHOK BAJPAI : Will the Minister of CIVIL AVIATION be pleased to

state:

{a) whether airports of metro cities are using their full capacity to fly aircrafts

from their present runways;
{by il so, the details of their present flying capacity and percent utilisation; and

{c) the steps Government wishes is to take to handle growing air traffic in

future?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) and (b) Airports of metro cities are generally using their
full capacity during peak demand periods. During off peak hours (mostly during late-
night), airports are operating below capacity, Details of airport-wise runway capacity

and their utilization are given in Statement (See below).

{c) Development/upgradation of airports 1s a continuous process depending on
the traffic demand, availability of land and resources, environment clearance, approval
from the regulatory authorities, removal of obstructions, etc. Ministry of Civil Aviation

has taken various steps to create additional airport infrastructure in the country including
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the metro cities with the assistance of various State Governments, Airports Authority
of India (AAT) and other airport operators. This includes construction of a International
Airport, modernization and capacity expansion of the existing airports and revival of
unserved/under-served airports within the vicinity. Besides, Central Govt. has requested
Government of Tamil Nadu and West Bengal to identify suitable land for second airport
for Chennai and Kolkata Airports.

Statement
Details of the Runway capacity and its utilization at metro aivports
1. Mumbai: ATM runway capacity

Declared Capacity:
Main Runway 09/27 = 46 per hour and
Secondary Runway 14/32= 36 per hour

Mumbai is using its full capacity during peak demand periods. Total daily movement
1s approximately 950, which 1s nearly full capacity. But after closure of operation

of Jet Airways, total movement is approximately 900 per. day.
2. Bengaluru; ATM runway capacity

Declared Capacity:
Main Runway 09/27= 40-42 per hour, and

Bengaluru is using its full capacity during peak demand periods. The total daily

movement is 640.
3. Delhi: ATM runway capacity

Declared hourly capacity considering all Runways varies from 26-73 (depending
on combination of runways in use), and the total runway capacity, as per profile
scheduling, for 24 hours is 1352 movements, against the actual of 1287 movements

per day.
4. Kolkata : ATM runway capacity

Declared capacity: Main Runway 191./01R = 35 per hour, and

Secondary Runway 19R/011L= 15 per hour

Kolkata 1s using its main runway slightly below full capacity during peak demand-
periods.

The total movements are 437 movements per day.
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5 Chennai: ATM runway capacity

Declared Capacity:

Main Runway 07/25= 36 per hour, and

Chennai 1s using its slightly below full capacity during peak demand periods.
The total movements are 469 movements per day.

6. Hyderabad (Shamsabad): ATM runway capacity

Declared capacity:
Main Runway 09/27 = 36 per hour
Hyderabad is using its full capacity during peak demand periods.

The total movements are 492 movements per day.
Sale of total stake in Air India

3522, SHRI BHUBANESWAR KALITA : Will the Minister of CIVIL AVIATION be
pleased to state:

{a) the details of subsidiaries of Air India together with their functions and the
detail of their physical and financial performance during the last three years;

{b) whether Government has taken a decision to sell total stakes in Air India,
if so, the details thereof; and

{c) whether disinvestment of Air India would also include disinvestment of all
its subsidiaries, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) The details of subsidiaries of Air India along with their
functions are as under:

1. Air India Air Transport Services Ltd.-Air India Air Transport Services Limited
{ALATSL) was operationalized on 1st February, 2013 and started autonomous
functioning with effect from 1st April 2014. ATATSL 1s performing ground
handling activities presently at various Airports in India and is offering a
comprehensive range of services such as station management, passenger
handling, ramp handling, aircraft cabin cleaning services, Special Extra Section
Flight handling, cargo and mail handling, load control, flight operations and

cargo warehouse handling.

2. Air India Express Limited-Air India Express Limited (ATXL) is an Indian low
cost airline which started its operations from 29th April 2005. It operates

around various destinations including the Middle East arid Southeast Asia.



